SLP(C) No. 18378-18379 OF 1999

| TEM No. 6 Court No. 8 SECTI ON XVI |
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.18378-18379/1999

(From the judgenent and order dated 05/08/1999 in RP 947-48/96

of The NATI ONAL CONSUMERS DI SPUTES REDDRESSAL COWM SSI QN, NEW DELHI )

M S KERALA AGRO MACHI NERY CORP. LTD. Petitioner (s)
VERSUS

Bl JOY KUMAR ROY & ORS Respondent (s)

( Wth Appln(s). for c/delay in filing counter affidavit and
with prayer for interimrelief )

Date : 23/07/2001 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE A.P. M SRA
HON BLE MR JUSTI CE BRI JESH KUVAR

For Petitioner (s)
M. C N Sree Kumar, Adv.

For Respondent (s)
M. Somnath Mikherj ee, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
........ I |
. SP2
Del ay condoned in filing counter affidavit and
rejoinder affidavit.
List the matters for final disposal on a
Non- m scel | aneous day after six nonths.
. SP1

Sarita (V.P. Tyagi) @@
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Court Master @
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